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(‘000 tonnes)
Year Production £ Sales (including exports)
1 2 3
1985-86 6004 5477
1986-87 6312 5550
1987-88 6675 6137
1988-89 7261 6619
1989-90 (P) 7063 6286
(P) — Provisional.
€ — Including inter plant transfers.
(c) No, Sir. ANGIL SHREEDHARAN): (a) and (b). The

(d) Does not arise.
Coffee Industry
SHRI JANARDHANA

POOJARY:
SHRIYASHWANTRAOPATIL:

*707.

Will the Minister of COMMERCE be
pleased to state:

(a) whetherthe Indian coffee industry is
passing through a crisis due to increased
production and unsatisfactory growth in
consumption;

(b) if so, the details of the problems
faced by the coffee industry; and

(c) the steps Government have taken/
proposed to take to provide relief to coffee
industry?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMERCE (SHRI AR-

Coffee Industry was confronted with a diffi-
cult situation last year. This was because
international coffee prices had crashed on
account of the failure of the International
Coffee Agreement in July, 1989. On the
other hand, with a record crop of about 2,14
lakh tonnes, there was an all-time high
marketable surplus of coffee with the Coffee
Board during 1989-90.

The exports of coffee during 1989-90
are estimated to be 1,30,172 tonnes, valued
atRs. 351.80 crores, as compared to 98,256
tonnes with a value realisation of Rs. 337.68
crores during 1988-89. The internal con-
sumption of coffee also increased to 63,380
tonnes during 1989, as against 58,000 ton-
nes during 1988.

The Coffee Board has thus been able to
dispose of almost allthe marketable quantity
of coftee last year.

(c) Some of the recent steps taken by
Government to provide relief to the coffee
industry include:
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(i) Upward revision of Minimum
Release Price (MRP) of coffee
w.e.f. 08.03.1990.

(i) Reductionofthe Central Excise
Duty on coffee from Rs. 105/-
per quintal to Rs. 50/- per quin-
tal.

(i) Repaymentofcroploangranted
by the Coffee Board has been
rescheduled and coffee grow-
ers can now repay the crop loan
granted by the Coffee Board for
the coffee season 1989-90 in
two instalments, instead of one.

(iv) The rate of REP licence has
beenincreased from 4%to 10%
in the new Import-Export Pol-
icy.

[ Transiation |

Foreign Exchange Admissible to
People Going Abroad

_ *708. SHRI BHOGENDRA JHA: Will
the Minister of FINANCE be pleasedto state:

(a) the amount of foreign exchange
allowed to people of various sections of the
society at the time of their going abroad:

(b) the maximum limit prescribed for
higher officers and political leaders etc. in
this regard:

(c) whether with a view to save foreign
exchange, Government propose to reduce
these limits: and

(d) if so, the extent thereot?

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRIANIL SHAS-
TRI): (a) to (d). Indian residents can go
abroad as tourists under the two special
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Travel Schemes popularly known as For-
eign Travel Schemes (FTS) and Neighbour-
hood Travel Scheme (NTS). Under FTS,
Indian residents can go abroad once inthree
calendar years with an exchange release of
US $ 500/~ or its equivalent. Under NTS,
Indian residents can undertake travel to any
country in the group of neighbouring coun-
tries (viz., Bangladesh, Burma, Malaysia,
Maldive Islands, Mauritius, Pakistan, Sey-
chelles Islands, Sri Lanka and Singapore)
once in three calendar years with an ex-
change release of US $ 250/- or its equiva-
lent.

2. Minor children upto the age of 12 are,
however, eligible to draw exchange only at
half the normal FTS/NTS quota i.e. US $
250/- or its equivalent in the case of FTS and
US $ 125/- or its equivalent in the case of
NTS. Both FTS and NTS are mutually exclu-
sive.

3. Members of Parliament and mem-
bers of State Legislatures are also eligible to
draw foreign exchange worth Rs. 27,000/-
and Rs. 16,000/- respectively for undertak-
ing private study tour abroad during one
particular term.

4. For officials’ tours abroad, each pro-
posal is examined on merits and foreign
exchange is released at the prescribed
scales. At present, there is no proposal to
introduce changes in these arrangements.

[English)
Aluminium Prices

*709. SHRI KARIA MUNDA:

SHRI RAJENDRA AG-
NIHOTRI:

Will the Minister of STEEL AND MINES
be pleased to state:

(a) whether the price of aluminium



